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s/o shri Fatola Ram, -
working 2s Sre Section officar{FWes

Noptham Railusy, Baroda House,
New Delhi.
Rfo 8B=34, Neu Oobind ura,

Near 3andhi Patk,
Gali 5,’@.3,

P,0.Krishna Nagar, .. applicents
nelhi=051. Apt

(By adweatas shri p.L.Mimroth).
Yarsus

4. Uninn of India
through

Ganeral Mananer,
Northem Railuway,
Barpada House,

i o ‘)elhio

2, Financial sadvisor & Chief Accowntis gfficen,
Northem Railway,
Baro da House,
New Delhi.

3. Shiv Mangal Prasade

4, 14 peSiddiquie sl 2rpz working 23 Sre
5, Iftikar phmsd. X
. 8.0, {AfCs) wnder

6, Gurdeep Singh, 2 et No 2
Resnonjent No.d.

7. K. Do Shamae b *

B.p.k.dugi}ﬁl.

9. B Ko Sri VBS{GEUEQ

10, Mol jest Singhs

11, Satish Chander Kumar .

12.,3asbir Singhe

13. Sh.jgﬁuﬂﬁ Kumap IR Rﬁgﬁﬁniﬁwtgk

(3y ndweata: shri g.L, phauan 9,
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2 pplicsnt was promoted 3s
(8/C) Crade B.1640=2200 wndsr N0 2iksner vide
respondents! order dated 5.%84{annexure=R2).
ndnittedly applicant did nol join duty as o
under N0 Rikasner pursuant to that orde
5.%9.84, but represented for retention
cn promotione Respondents rejected ths praver and
csnrcelled the promotion by their order datoed
26,12.84 {mnexure=R3) in which it was made clesr
that this cancellation would adusrsaly affect his
senicrity. fpplicant now has challenged that
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order dated 26,72.84, Fresh orde

¥
2]

o0(a/0) wider

)

by respondents posting spplicant ss
At/ T Jodhpur on 21,6.85 ( an nexu re=R4) whare ha
joined duty on 9,7.85, =nd re-pondeniz have acoorded

his seniority with affect from that dalee

Ze wplicant in arouwnd 5(b) of the 0s has

guotad para 224(iii) ITRM wl.1 (1989 £dition) but

thot para itself states that eenicrity will be

as from the date of effect of promotion,and in ths
prasent cace It ls clear that ths promotion in case

of applicant was effected when he joined the promotional

post on Y9.7495,

4, Hence on applicanils cun showing, wa see
no infirmity in respondents! action in reckoning
his ceniority as SO(A/C) wee.fs S.7.55, Tha Oz

is diemissed.s No costsg

( KuLnip SINGH ) ( senennice)
MEMBER(I) . VICE CHALAYAN (4) e
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